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THB MINISTER OF PARLIAMENT. 
ARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) to (c) Re i trar, Cooperative 
Societi ha reported that the ca is till 
pendiDg for decision in the High Court and 

.there are also 3 Writ Petitions pending 
before the Supreme Court. The matter is 
ub-judice. 

(d) The Reg· trar, Cooperative So-
ci ti h intimated that the Audit or 
th· soci ty b been completed from 
1967-68 to 1979-80 by the departmental 
uditor . The report since 1977 oo-

rc under crutioy. 
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9SS7. DR. A. . AZMI: Will the 
Minister of CIVIL SUPPUBS be pleased 
to te: 

it · a fact th t in I 963 a 
pproved to et up consumer 
cietie in big metropolit n 

bills the ri i.ng pri nd 0 

commod.itiJ v · blc at 

implementing 
th deci io 

citi 
d 

l 

are not pro-
metropolilan 

w Delhi· , 

(d) if not. the re thereof? 

THE DE.PtrrY MfNISllBR IN THE 
flNISTRlES OF AGRICULTURE AND 

CIVIL UPPUES (SHRI MOHAMMED 
U MAN ARIF):· ( } to (c) In November, 
1962 the Gov mment of Jodi h d com-
munic led to the S le Gov rnmen , 

ly po ed h me for providing 
ial i t ce for or · tion of 

er Coo rati Stor to co er 
with popul tlon of 

SO 000. Citi with a popuJ -
tio of more th a a l'akb re to be 
l D Up finl 

on 30th Jun , 1981 there re 
ol 1 /contral tor with 3,903 

branch incJudin 200 d partmeot :itor 
coverin all tho m jor to nd citi . 

Enquiry into Shortage of Fertilisers In 
CONS Ignmen 

9558. SHRI H. H. NANJE GOWDA: 
Will lhe Minister of AGRICULTURE 
b ple d to tate: 

(a) whether it is a fact that often the 
consignments of fertilizer received at ibe 
port i found to be borter than the quan-
tum ordered for nnd if so, such shortages 
noticed during the Jast three years, year-
wise; 

(b) what · the u ual shortage that i 
inherent in ucb trah action ; 

( c) whether it i lso a fact that the 
Lrcnd is incre ing and whether 11upplfo 
were either not bilJ d for such short I nd-
ing or the bills preferred were le than 
the actual I er, and 

(d) wnelher an enquiry into the matter 
will be made and if made already what 
are the finding of the enquiry and whether 
respoo ibilily h en fixed for Uiis? 

THE MINIST R F STATE IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVE OPMENT (SHRI R. 
V. SWAMINATHAN): (a) The wdght 
of fertilizer cargo i determined t Joru:t-
ing ports before 'ling and at unto din_g 
ports in India rival for each shipm nt, 
The difl'ereoce betw ea the two become 
the voyage bortag or c . During dis-
charge at Ind· n ports some I 1 which 
i inherent in ch operation • takes placo 
and i called handling lo . Durin 1978, 
1979, 1980 !l.Dd 1981, over-all shorta , 
on both count , ,. a I than 1 - a 
will evident fr m the fotlowin~ 
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(b) Major quantum of fertil.i.zer \ now 
hipped in bulk. foim. In such shipment 

los upto 1 per cent is consjdered re -
onable. 

( c) The overall voya lo and h d-
ling lo at port went do n in 1979 and 
1981. The supplier i paid on the b sis ot 
weight determined at the lo cling port. 
According to the terms of Intc10 tional 
Maritime ConsuH'ation Organi tion, the 
rcspo ibllity of the uppfier i over a 
soon the car o h cro d the ship' 
t:i.ckle. If th re i any shorta dur· g 
voyage or on arrival, it is taken up ilh 
ship owne . How ver there were num-
ber of shipmen here exc w found 
on arrival. o claim c n be lodged again 

pplieI and ship o c:rs for lo due to 
h ndlin at Indian ports. 

(b) A Team of Cnnadian E perts tu-
died the fertiliur haddiling t Major 
Indian ports. On their recomm ndatio 
bulk fcrtili er unto cling and handlin 
ha e been mecbani d t Kand.la, Bom-
b~ and Made The mechanised ar-
rangement t HaJdia i likely to be 
c · ·oned y the mid e of 19 2. 

9559 SHRI BHEEKHABHAI· . . 
M' . r of AGRICULTURE be 
to 

(a) wbelh r 11 a fuct th t durin 
March, 1982 som w o of wbe tjrice 
loaded t Jagraon (Ludhian ) dcstin tion 
f0r tnagar were raised by pecial 

d of ood CoipOration of J ndia 
shortage of 3Sqll . found 
on; and 

{ b) whether it a fact th t Lhe pe-
cial of 70 w eo nt from J aaraon to 

holll.pur (Mab btta) and Sanatna 
(A P.) w found to contain h avy 
ta rangin between 9 kg to 1 S 
per b g; if so, the details thereof, nlo • 
with th particu1 oI th official involv-
ed Bild the action taken a " tbem? 
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D PlITY MINISTER IN THE 
I.ES OF AORICULTUR.B AND 

DEVELOP (KUM I 
KUMARI): ~ ) d (b). 

ir. During March 1982 peci I , 
of th ood Corporation of Indi 
Oi in pee cd one on out of 
• J of wb at, lo ded -J 

(not ~qlapur) . Tb i tion 
Ort.a Of 34 quiotals 66 k 

in th t particul r 

In II ten offi 'aJ of the ood Corpo -
Lion of India indudin 
fan pei; ve been placed 

n d di iplinnry 
In l them are in pro 

SHRI JNATH 
ill the Mi • er 

be pie d to l le: 

ttenli n 
t th 




